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The Minister of State in the Depart-
ments of Parliamentary Affairs and
Communications (Shri Jaganatha
Rao): They have nothing to do with
tmport licences. Accounting will be
done at the end of the year and what-
ever payment is made, it will be made
in Canadian dollars to our country.

ot weqre Tay: w1 & oA ewa
§ fe oifsem & a9 o s ww
e AR ? |
Mr, Speaker: Next question.
Economy Drive

+
*150. Shri Bibhuti Misbra:
Shri K. N. Tiwary:

Will the Minister of Home Affairs
de pleased to state:

(u) whether it is a fact that his
Ministry has imposed a ban on the
recruitment of fresh staff;

(b) if so, for how long; and

(c) whether Government. have
made any exception to the appoint-
ments being made in special cases?

The Deputy Minister in the Minis-
try of Ilome Affairs (Shri P. 'S,
Naskar): (a) Therc is at present no
ban on fresh recruitment except in
regpect of recruitment of peons from
the open market.

(b) Since September, 1958.
(¢) Yes,

st fanyfe fet: wfr ofr 3 anfy ot
s fe, 3@ & iR g g fe B
fowr @vit & fag Aewwr &1 £
qg A IEAT g fv w1 aweR
o advat & ferg Q-0 o #E g
T g ?

Shri P. 8. Naskar: Perhaps the hon.
Member is mentioning about restric-

tions on the creation of new posts. -

“There i8 a ban not only on the crea-
tion of new posts for Class IV staf?,
dut also on the creation of new posts
In higher categories, except for secu-
ity and plan schemes,
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Shri P. 8. Naskar: The staff posi-
tion in the government offices in and
outside Delhi has been reviewed and
is being reviewed from time to time.
There are four categories from Class
I to Class IV. I cannot give the exact
figures as to how much we have spent
on the administrative cost. I have
not got the figures.

WY wo Ao famrQr: a’q’(’m
e g fr war dga wfafaw & 58
fiuie g & ; aft e sww
TR g § A fa w2 & weren s
w ffade gl & ¢ .

NEET WANT F WT-HA qYr
aferesn g | Aftaw s s
(oft gE): #it itz it 7% 4 o

st ®o Wro frAA: A AR
@A wY o w are-axany o § fw
W goeTe % fafos damedt & naae
™ W R Wt W @%
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i ?

ot gt i fafards A st &
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Rl &gt I @ Ry
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oY gro Wro forardt: way agreft ¥y
wFET A &2 gfafew § 1 difvw
& T T A TaAz & wfeq  afere
wewifrra & o oy fram oo 7
Shrimatl  Savitri Nigam: May I
know whether any assessment has
been made to find out what impact
these bans and other steps which have
been taken by the Finance Ministry
and the Home Ministry regarding
economy drive have made and, if they
have not made any impact, why not?

Shri P. 8. Naskar: These stcps were
teken to effect economy in adminis-
trative expenditure. I have not got
exact figures as to how much money
has been saved.

Shrimati Savitri Nigam: The
notice was given one month ago. Why
is it that the Minister has not been
able to find out the actual figures?

Shri Hari Vishuu Kamath: Answer-
ing a question with the same caption
“economy drive” in the last session,
on the 9th ot December the Minister
of State for Finance, Shri Bhagat,
stated:

“A Committee has been ap-
pointed under the chairmanship
of the Cabinet Sccretary to dis-
cuss with the administrative
Ministries and take steps to cur-
tail or suspend activities which
can be dispensed with. The Com-
mittee has before it a target of
reducing the non-Plan budgets of
the Ministries by 10 40 15 per cent
of the current year's provision”

Has any progress been made, has
anything been done at all in this
direction?

Shri Hathi: As I said, the Com-
mittee is reviewing the needs of each
Ministry, Whenever they find that
the number of staff is more than
necessary it is declared surplus for
that Ministry. There are two sepa-
rate questions—one Is the ban on
creation of posts; that is there and
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no fresh post is cmted or tnowod h"
be created.

Shri Iiarl Vishnu Kamath: But the
uspects are complementary,

Shri Hathi: They are complemenm-
tary, no doubt; but thcy are separate..
So, if it is required for a Plan pro-
ject or for security, a fresh post i’
created; not otherwise. So far ar
recruitment is concerned, there is no
ban as such and we always have exal
minations by UPSC for recruitment to’
IAS, IPS etc. because - penple retire
and those posts have to be filled up,
Therefore, there cannot be any ban
on recruitment. The ban  is on the'
creation of posts. !

oft Wt TR W A TERa A
qar & fr wrafudl o wff & an? d
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Shri Daji: Is it not a {act that' under
thig scheme the Government has pro-
posed what is known as the office-
oriented scheme, threatening the em-
ployment of 10.000 clerical ‘staff and
the employces: have. gubmitted @8
memorandum to the Home Minister?
What hus happened to lh!t scheme?

Shri Mathl: Actually, that i not
covered by this scheme. A separate
question has been tabled today on
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that subject. But, Sir, if you desire,
I would answer this question.

Mr. Speaker: Yes.

Shri Hathi: The officer-oriented
scheme is an experiment which we
are studying in the Works, Housing
Ministry. Under that scheme we do
away with some of the tiers through
which the file passes before reaching
an officer of the status of Deputy
Secretary or Joint Secretary so that
the time taken in disposing of cases
may be decreaged. If that scheme is
implemented some of the Assistants
will be rendered surplus. For the
surplus staff we are having a common
cell where they will be given suit-
able training and absorbed in other

places. There will not be any re-
trenchment.
Shri Ramga: In view of the fact

that this so-called ecomomy drive as
well as ban and non-recruiting of
people unnecessarily, all these were
as old as Pantji's Home Ministership
—at that time also these things were
doled out to us—how is it that all
these years Government has not
declared any definite policy of not
replacing wastage so that it would
be possible for them to economise, in
view of the fact that there is wast-
age all these years and superfluous
staff in one Ministry or the other?

Shri Hathi: As I said, we are not
doing replacement in some cases sO
that over-staffing may not be there.

freelt 7 farwawe  afg

+
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